FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TAQUITO LEASE OPERATORS PRIVATE LIMITED OPERATING IN LEASING
OF ASSETS AT THANE, MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & | Taquito Lease Operators Private Limited
CIN/ LLP No. CIN: U70103MH2012PTC231662
PAN: AAECT2696Q
2. | Address of the registered office Shop No. 56, 01* Floor, Krisha Arcade, building No. 11,
Yashwant Shrusti Khaira, Boisar, Tal. Dist. Palghar.
Boisar Palghar, Thane, Maharashtra - 401501
3. | URL of website -
4. | Details of place where majority of fixed assets are | The company is in business of leasing of retail store
located assets. For further details write an email to
irp.taquitolease@gmail.com
5. | Installed capacity of main products/ services Not Applicable
6. | Quantity and value of main products/ services Nil
sold in last financial year
7. | Number of employees/ workmen Nil
8. | Further details including last available financial For further details write an email to
statements (with schedules) of two years, lists of | irp.taquitolease@gmail.com
creditors are available at URL:
9. | Eligibility for resolution applicants under section | For detailed EOI and eligibility criteria, please write an
25(2)(h) of the Code is available at URL: email to
irp.taquitolease@gmail.com
10. | Last date for receipt of expression of interest 21 February 2024
(Originally — 07 February 2024)
11. | Date of issue of provisional list of prospective 29 February 2024
resolution applicants (Originally — 17 February 2024)
12. | Last date for submission of objections to 05 March 2024
provisional list (Originally — 22 February 2024)
13. | Date of issue of final list of prospective resolution | 13 March 2024
applicants (Originally — 03 March 2024)
14. | Date of issue of information memorandum, 15 March 2024
evaluation matrix and request for resolution plans | (Originally — 08 March 2024)
to prospective resolution applicants
15. | Last date for submission of resolution plans 14 April 2024
(Originally — 07 April 2024)
16. | Process email id to submit Expression of Interest | irp.taquitolease@gmail.com
Qv"""p
Prajakta Menezes

Resolution Professional of Taquito Lease Operators Private Limited
Registration No. IBBI/IPA-001/IP-P01349/2018-2019/12016
Authorization for Assignment valid till 27" November 2024

Address: 106, 1% Floor, Kanakia Atrium 2, Behind Courtyard Marriott,
Chakala, Andheri East, Mumbai - 400093

Email id: prajakta@prmlegal.in, irp.taquitolease@gmail.com

Date: 14.02.2024
Place: Mumbai
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APPENDIX IV
rod | GRIHUM HOUSING FINANCE LIMITED (See rule 8(1))
L] (FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) POSSESSION NOTICE
L= | Registered Office: 602, 6th Floor, Zero One IT Park, Sr. No. 79/1, Ghorpadi, Mundhwa Road, Pune - 411036 | (For Immovable Propert
Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance
Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Pre-
viously known as Magma Housing Finance Limited and originally incorporated with name of GE Money Housing Finance Public Unlimited
Company) herein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section
13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the
below Borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8
of the said rules of the Security Interest Enforcement Rules 2002 on this 8th day of February of the year 2024.
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
subject to the charge of secured Creditor the amount and interest thereon.
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
Details of Property taken in possession are herein below.

Sr.| Name of - Possession Date of Amount in Demand
Description of P tatut :
No.| Borrowers gecrptonicligoeety tsg?en De;:nlc; ﬁ%ce Notice (Rs.)
Shahjad [All That Piece And Parcel Of Mortgaged Property Of Loan No. HL/0235/H/17/100084
Rauf Flat No.001, On The Ground Floor, Admeasuring About Rs. 908896.53 (Rupees Nine Lacs Eight
4, | Almelkar, 355 Sq.Ft., Situated At Survey No 169, Hissa N0.59, | ggjo2/2024 | 10/03/2023 | Thousand Eight Hundred Ninety Six and
Taiseen | Area Admeasuring About 609 Sq. Mtrs., Lying And Sit- Fifty Three Paisas Only) payable as on
Shahjad |uated In The Revenue Village Mamdapur, Tal. Karjat 10/03/2023 along with interest @ 13.25
Almelkar | Within The Limits Of The Registration District Raigad p.a. till the realization.
Place: Mumbai Sd/- Authorised Officer

ed, (Formerly known as Poonawalla Housing Finance Limited)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
TAQUITO LEASE OPERATORS PRIVATE LIMITED

OPERATING IN LEASING OF ASSETS AT THANE, MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN/CIN/LLP No.

Taquito Lease Operators Private Limited
CIN: U70103MH2012PTC231662
PAN: AAECT2696Q

2. | Address of the registered office

Shop No. 56, 01st Floor, Krisha Arcade, building
No. 11, Yashwant Shrusti Khaira, Boisar, Tal.
Dist. Palghar. Boisar Palghar, Thane,
Maharashtra - 401501

- | URL of website

W

. | Details of place where majority
of fixed assets are located

The company is in business of leasing of retail
store assets. For further details write an email to
irp.taquitol gmail.com

5. | Installed capacity of main products/
services

Not Applicable

6. | Quantity and value of main products/ | Nil
services sold in last financial year
7. | Number of employees/ workmen Nil

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors, are
available at URL :

For further details write an email to
irp.taquitolease@gmail.com

. M.P. POWER GENERATING COMPANY LIMITED

(Govt. of M.P. Undertaking) CIN - U40109MP2001 SGC 14822
Office of the Addl. Chief Engineer (THC), Sirmour, Distt. Rewa (M.P.) 486448, E-mail : eehqthc@gmail.com

NOTICE INVITING TENDER (THROUGH E-TENDERING PROCESS ONLY)

M.P. Power Generating Co. Ltd. invites Electronic tenders from reputed/established Contractor/Firm/Service
Provider/Joint Venture/Manufacturer/Authorized Distributor/Authorized Dealer/Supplier for the following
items :-

Tender Tender Particulars Estimated Cost in EMD Date and Date &
No. Rs. (inclusive of in Time for Time of
Taxes)/Tender Cost Rs. Closing E-Opening
in Rs./Duration of of Online | of Tender
Work Submission
2023_ Supply of cartridge assembly 16.61 Lakh / 33,300/- | 12.03.2024 | 14.03.2024
MPPGC_ |for three screw pump as per 1000/- Upto from
320399_1 |attached technical specification 16:00 hrs. 15:30 hrs.
at 3x105 MW, THPS-I, Sirmour. onwards
2024_ Works of opportunity 17.07 Lakh / 34,200/- | 04.03.2024 | 06.03.2024
MPPGC_ |maintenance of 1000/-, Upto from
328526_1 |equipment,auxiliaries of units of 36 Days 16:00 hrs. 15:30 hrs.
3x20 MW, BHPS-III, Deolond. onwards

It is mandatory for prospective bidders to get registration on website www.mptenders.gov.in by making on
line registration fees payment. Further for detailed NIT, eligibility criteria, tender documents etc., please visit
website www.mptenders.gov.in.

M.P. Madhyam/113751/2024 SAVE ELECTRICITY

Addl. CHIEF ENGINEER (THC)

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

For detailed EOIl and eligibility criteria, please
write an email to
irp.taquitc gmail.com

10.| Last date for receipt of expression
of interest

21 February 2024
(Originally - O7 February 2024)

11.| Date of issue of provisional list of
prospective resolution applicants

29 February 2024
(Originally - 17 February 2024)

12| Last date for submission of objections
to provisional list

05 March 2024
(Originally - 22 February 2024)

13.| Date of issue of final list of
prospective resolution applicants

13 March 2024
(Originally - 03 March 2024)

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

15 March 2024
(Originally - 08 March 2024)

15.| Last date for submission of
resolution plans

14 April 2024
(Originally - 07 April 2024)

16.| Process email id to submit Expression

of Interest

irp.taquitolease@gmail.com

Sd/-

PUBLIC NOTICE

Notice is hereby given that Share
Certificate No. 1 containing 301 shares
bearing Distinctive Nos. 5658 to 5959 of
Rs. 50/- each for Flat No. 20 in the
“Shankar Sadan” building of Shankar
Sadan Co-operative Housing Society
Limited situated at Plot No. 240, Near
Tamil Sangam Hall, Sion (East), Mumbai-
400022 (“the Society”) has been
reported lost/misplaced. Since the
Owner of Flat No. 20 Mr. Hirasingh B.
Jaimalsingh Sehgal has expired his legal
heirs namely my Clients Mrs. Ram Kaur
Hira Singh Sehgal, Mr. Kawalnain Singh
Hira Singh Sehgal and Mr. Jaspal Singh
Sehgal has made an application for
issuance of the duplicate Share Certificate
tothe Society.

The public at large is hereby called upon
to intimate the undersigned that if they
are in possession of the said original/
duplicate Share Certificate referred to
above or anybody having any claims /
objections for issuance of duplicate Share
Certificate should lodge such claims /
objections in writing with the copies of
such documents and other proofs in
support of his/her/their claims
/objections to the undersigned within 14
days from the date of publication of this
notice. In case no information is gathered
and no claims / objections are received
within the period prescribed above, it will
be presumed that the said original /
duplicate Share Certificate has been lost
and the Society shall be free to issue a
duplicate Share Certificate to my Client.
Date: 14/02/2024

Place: Mumbai sd/-

Advocate Ami T. Parekh

716, Shop Zone Commercial Premises,
Near Bank of India, M.G.Road,
Ghatkopar (West), Mumbai-400086.
Contact: 9820697818.

“APNA SAI BUIDERS & DEVELOPERS”
And Shiv Sai Co-Op Housing Society Ltd.

Our Proposed Redevelopment of Residential cum
Commercial project on Plot bearing S. No. 143, 145, H. No.
2, S. No.- 145/1/EM1/B/A, S. No.-145/1/E/1/B/B, S. No. -161,
H. No. 1/2/7 of Village-Nilemore, Tal-Vasai, Dist-Palghar,
Maharashtra was accorded the Expansion Environmental
Clearance from the Environment and Climate Change
Department, Government of Maharashtra.

The copy of the Environmental clearance letter is
available on the web site of Ministry of Environment,
Forest and Climate Change, Government of India
http://environmentclearance.nic.in

OFFICE OF THE EXECUTIVE ENGINEER

Planning and Monitoring Division, Medininagar
Letter No. - 30 Dated-13.02.2024
CANCELLATION NOTICE
PR.NO.-316613

Tender Reference No. WRD/PMD
/MEDININAGAR/SBD-01/2023-24(2"
call) Dated- 20-01-2024. has been
cancelled due to technical reason.

Executive Engineer
Planning and Monitoring Division,

PR 318837 District(23-24).0  Medininagar

P

I of Taquito Lease Operators Il’rivate Limited

ion P

Registration No.

IBBI/IPA-001/IP-P01349/2018-2019/12016

Authorization for Assignment valid till 27th November 2024

Address: 106, 1st Floor,

Kanakia Atrium 2, Behind Courtyard Marriott,
Chakala, Andheri East, Mumbai - 400093

Email id: prajakta@prmlegal.in, irp.taquitolease@gmail.com

Date: 14.02.2024
Place: Mumbai

DEMAND NOTICE
(Under Section 13(2) of the Securitization

Add: HDFC Bank Ltd.,
1st Floor, Alpha,
| Think Techno Campus,
Kanjurmarg (E), Mumbai 400 042

The following borrowers and co-borrowers availed the below mentioned secured loans from HDFC Bank Ltd. The loans of below
mentioned borrowers and co-borrowers have been secured by the mortgage of their respective properties. As they have failed to adhere
to the terms & conditions of the respective loan agreements and had become irregular, their loans were classified as NPA as per the RBI
guidelines. Amounts due by them to HDFC Bank Ltd. are mentioned as per respective notices issued more particularly described in the
following table and further interest on the said amounts shall also be applicable and the same will be charged as per contractual rate with
effectfrom their respective dates.

L} HDFC BANK

We understand your world and Reconstruction of Financial Assets and

Enforcement of the Security Interest Act,2002)

Agreement | Type of Ofs. As per | Notice .
Sr No. Loan Name of Borrowers 13(2) Notice|  Date Details of secured asset
11502000129 | Dropline |1. M/s. R A Knives Tools Rs. 27/01/2024|Shop No.8, Ground Floor, B Wing, Harmony
78120 | Overdraft| Through Its Proprietor 28,02,787.98 Apartment, Off Military Road, Marol Andheri
& 8214264 | & GECL | Mr. Ramashish K Singh (East), Mumbai - 400072. Having CarpetArea

2.Mr. Ramashish K Singh
3. Mrs. Bindu Ramashish Singh

0f 235 Sq.ft. Equivalent Adm. 21.83 Sq.mtrs.
Bounded As, East- Krishanlal Marwah Marg,
West- Mithi River/ Open Plot, South - A Wing/
Open Plot, North- C Wing/ Badri Manzil
Tower. The Property Is Owned By Mr.
Ramashish K Singh & Mrs. Bindu Singh.

You are hereby called upon to pay the amounts due to HDFC Bank Ltd. as per the details shown in the above table with contracted rate of
interest thereupon from their respective dates and other costs, charges etc. within 60 days from the date of this publication, failing which
the undersigned shall be constrained to initiate proceedings under section 13(4)/14 of the SARFAESI Act, against the mortgaged
properties mentioned hereinabove to realize the amount due to the HDFC Bank Ltd. Further you are prohibited U/s.13(13) of the said Act
from transferring the secured asset either by way of sale/ lease or otherwise. If the dues of the secured creditors are satisfied before the
date fixed for sale of the secured asset, then the secured asset shall not be sold or transferred and no further steps shall be taken by the
secured creditor in this behalf as specified U/s.13(8) of the Act.

Sd/-
Date: 13/02/2024 Authorised Officer
Place : Mumbai HDFC Bank Ltd.

BRIHANMUMBAI

MAHANAGARPALIKA

Chief Engineer (Mechanical & Electrical)'s Department
No. E.E.MECH/4395/REF Dt. 12.02.2024

E-TENDER NOTICE

Department

Ch. Eng. (M&E)

Unleash your portential
CIN No.:- L72900MH2000PLC123841
Regd. Office:-Aptech House, A-65, M.1.D.C., Marol, Andheri (East), Mumbai - 400 093 Contact No.:- 022-68282300

NOTICE is hereby given that pursuant to provisions of Section 108 and 110 of the Companies Act, 2013 read with Companies (Management
and Administration) Rules, 2014 (including any statutory modifications or re-enactment(s) thereof, for the time being in force), and such
other rules, laws and regulations, the Company has on 13" February, 2024 dispatched the Postal Ballot Notice to all the Members of the
Company whose names appear in the Register of Members of the Company or in the Register of Beneficial Owners maintained by the
Depositories, as on 09" February, 2024. The Postal Ballot Notice are sent through electronic mail to the members whose e-mail addresses
are registered with the Company or with the Depositories. The Notice of Postal Ballot was sent only through electronic mode.

Postal Ballot Notice is sent for seeking approval of the Members of the Company by electronic means for passing of Special Resolution
for following agenda’s :-

1 | Regularisation of Appointment of Mr. Ameet Hariani as an Independent Director of the Company for the term of five years.

2 | Regularisation of Appointment of Mr. Sivaramakrishnan S. lyer as an Independent Director of the Company for the term of five years.

Sub Department
Bid Numbers
Subjects

Dy. Ch. Eng.(M&E) City / Ex. Eng. Mech. (Refrigeration)
1) 2024_MCGM_1003158_1

1) Work of SITC of new AC units at Dy.C.A. (Health) office,
1st fl of CVTC bldg. of KEM Hospital.

E.E. Mech./Ref./T-92 dated 12.02.2024
14.02.2024 at 11:00 a.m.

20.02.2024 at 16.00 p.m.

Bid Start Date & time
Pre Bid Meeting
Bid End Date & time

Website http://portal.www.mcgm.gov.in
Contact Officer Name |Shri. A. K. Jambhore
Land line No. —
Mobile No. 9930128387
Email eemechref.me @mcgm.gov.in
Sd/-
PRO/2872/ADV/2023-24 E.E.Mech. (Refrigeration)

Let's together and make Mumbai Malaria free

SYMBOLIC POSSESSION NOTICE

. Registered office: ICICI Bank Towers, Bandra-Kurla Complex,
ﬂ ICICI Home Finance |Bandra (East), Mumbai- 400051

Corporate Office: ICIC| HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059

Branch Office: 1st floor, Indira Heights, Near Pramod Mahajan Garden, Opposite to Dongri Vasti Gruh,

Old Gangapur Naka, Nashik- 422005

Whereas

The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the
Securitisation, Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of the powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
rules 2002, issued demand notices upon the borrowers mentioned below, to repay the amount mentioned in
the notice within 60 days from the date of receipt of the said notice.

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICICI Home Finance Company Limited.

The Postal Ballot Notice along with the Explanatory Statement, instructions and manner of e-Voting process is available on the Company’s
website at https://www.aptech-worldwide.com/pages/investor-relations/investorrelations_news-and-notifications.aspx

Pursuant to Regulation 44 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the Company has engaged
National Securities Depository Limited (NSDL) for the purpose of providing e-voting facility to all its members. The detailed process of
e-voting is available in the Notice.

The Board of Directors of the Company has appointed M/s Jay Mehta & Associates, Practicing Company Secretary (FCS No.: 8672)
(as the Scrutinizer for conducting the Postal Ballot Process through remote e-voting in a fare and transparent manner and in accordance
with the provisions of the Act and the rules made thereunder.

The e-voting period commences on Wednesday, 14" February, 2024 at 09.00 A.M (IST) and ends on Thursday, 14*" March, 2024 at
5.00 P.M. (IST). During this period shareholders of the Company may cast their vote electronically. The e-voting module shall also be
disabled for voting after 14™ March, 2024 at 5.00 p.m. (IST). Once the vote on a resolution is cast by the shareholder, the shareholder
shall not be allowed to change it subsequently.

Based on the Scrutinizer’s Report, the Results of remote e-voting will be declared on or before 16" March, 2024. The declared Results,
along with the Scrutinizer’s Report, will be available forthwith on the Company’s website at https://www.aptech-worldwide.com/ and
will also be available on the website of BSE Limited at www.bseindia.com and NSE Limited on https://www.nseindia.com/ where the
Company’s shares are listed and on the website of NSDL at www.evoting.nsdl.com.

In case of any queries, members may refer the Frequently Asked Questions (FAQs) for Shareholders and e-voting user manual for
Shareholders available at the download section of www.evoting.nsdl.com or call on 022 - 4886 7000 and 022-2499 7000 or send a
request to Anubhav Saxena, Manager at evoting@nsdl.com

By Order of the Board

For Aptech Limited

Sd/-

A.K. Biyani

Company Secretary and Compliance Officer

Date: 13.02.2024
Place: Mumbai

G-Corp Tech Park, 8th oor, Kasa Wadavali,

bunder Road, Thane, MH-400601
APPENDIX IV[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]
Possession Notice(for Inmovable Property)
Whereas, the undersigned being the authorized officer of Aditya Birla Housing Finance Limited
under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (54 of 2002) and in exercise of powers conferred under Section 13(12) read with
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice calling upon the
borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of
the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the
public in general that the undersigned has taken Possession of the property described herein
below in exercise of the powers conferred on him/her under Section 13(4) of the said act read with
rul8 the Security Interest (Enforcement) Rules, 2002.
The borrowers in particular and public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the Aditya Birla
Housing Finance Limited for an amount of mentioned below and interest thereon. Borrowers
attention is invited to the provisions of sub-section 8 of Section 13 of the act, in respect of time
available, to redeem the secured assets.
1. Name of Borrower: Ranjan Devi (In the Capacity Of Available legal Heir Of Late Ashish Raj
Bhardwaj, Ranjan Devi
Outstanding: Rs. 18,92,317.00/- (Rupees Eighteen Lac Ninety Two Thousand Three Hundred
Seventeen Only)
Demand notice Dated: 01-12-2023 Date of Possession: 12-02-2024

Description of the Immovable Property
All That Piece And Parcel Of Flat No. 324, Admeasuring About 434 Sq. Ft. I.E. 40.32 Sqg. Mtrs.
(Carpet Area), On Third Floor, Of R.C.C. Building, Having Property Known As "Shree Jee Dham"
Wing No. “E” In The Society Properly Known As "Govardhan Building", R.C.C. Building Being
Constructed On Land Bearing Survey No. 40/2, 40/3, 40/4, Situated At Village: Nandkar, Taluka:
Bhiwandi, District: Thane, Maharashtra-421302, And Bounded As: East: 23 [5] West: Gurcharan
Plot North: 40/1 South: Grampanchayat Road.
2. Name of Borrower: Rupali Santosh Sawant, Shankar Madhukar Govekar
Outstanding: Rs. 16,92,687/- (Rupees Sixteen Lacs Ninety Two Thousand Six Hundred and Eighty
Seven Only)
Demand notice Dated: 12-01-2023 Date of Possession: 09-02-2024
Description of the Immovable Property

All That Piece and Parcel Of Flat Bearing No. 404, On 4th Floor Admeasuring 480 Sq. Ft. ,In the
Building Known As “ Om Sai Manthan Apartment II” Constructed On Gaothan Land Bearing Old
House No. 193, 813, & 359, (VVCMC PROPERTY No. NL/18/260/1/23, NL/18/261, NL/18/262 Situated
In Village Achole ,Taluka Vasai, Dist: Palghar Within The Area Of Sub-Registrar of assurance At
Vasai-Dist ,Thane ,Maharashtra 401209, And Bounded As: East: Open Plot West: Achole Gaon
Road North: House’s South: Vaishnav Apartment.
Date: 14.02.2024
Place: Mumbai

Authorised Officer
Aditya Birla Housing Finance Limited

Sr.| Name of the Borrower/ Description of property/ Date of Demand| Name
No.| Co-borrower/ Date of Possession Notice/ Amount of
Loan Account Number in Demand Branch
Notice (Rs.)
1.|Yogesh Jibhau Chavan |Flat No. F- 03, Adm. 58.08sq.mtrstilt Floor, Aarya 18-11-2023  |Nashik-B
(Borrower), Appt, Plot No 19 Sr. No. 124/2/1, Near Vitthal Rs.
Chandrabhaga Jibhau |Rukhmini Mandir, Nigal Park, Dhruv Nagar, Mouje 38,441/-
Chavhan (Co-Borrower), | Gangapur Nasik 124/2/1 Nasik Maharashtra-
LHNAS00001468236. |422007. (Ref LAN No. LHNAS00001468236)
Bounded By- North: Staircase and Passage,
South: Side Margin, East: Flat No. 2, West: Flat
No.4. Date of Possession 09-02-2024
2.|Yogesh Jibhau Chavan |Flat No. F- 03, Adm. 58.08 sq.mtr Stilt Floor, Aarya 18-11-2023  |Nashik-B
(Borrower), Appt, Plot No 19 Sr. No. 124/2/1, Near Vitthal Rs.
Chandrabhaga Jibhau |Rukhmini Mandir, Nigal Park, Dhruv Nagar, Mouje 12,48,383/-
Chavhan (Co-Borrower), | Gangapur Nasik 124/2/1 Nasik Maharashtra-
Ambadas Janardhan  [422007. (Ref LAN No. LHNAS00001468241)
Pawar (Guarantor), Bounded By- North: Staircase and Passage, South:
LHNAS00001468241. |Side Margin, East: Flat No.2, West: Flat No.4. Date
of Possession 09-02-2024

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else
the mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Date : February 14, 2024
\Place: Nasik

Authorized Officer
ICICI Home Finance Company Limitey

MoTiLAaL Oswar  Motilal Oswal Home Finance Limited
CIN Number :- U65923MH2013PLC248741
Corporate Office : Motilal Oswal Tower, Rahimtullah Sayani Road, Opposite ST
Depot, Prabhadevi, Mumbai-400025. Email : hfquery@motilaloaswal.com.
Branch Office : Shreeji Tandle Arcade, 3rd Floor, Shivaji Chowk, Above Waman Hari Pethe Jewellers, Kalyan (W),
Mumbai 421301 Contact No.:- Chetan Patil - 9372705543

PUBLIC NOTICE FOR E-AUCTION CUM SALE

E-Auction Sale Notice of 15 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with provison to rule 8 and 9 of the Security
Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described
immovable properties mortgaged/charged to the Secured Creditor, the physical possession of which has been taken by the
Authorised Officer of Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited) /
Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date and time mentioned
herein below, for recovery of the dues mentioned herein below and further interest and other expenses thereon till the date
of realization, due to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited) /
Secured Creditor from the Borrowers and Guarantor(s) mentioned herein below. The reserve price, Earnest Money Deposit
(EMD) and last date of EMD deposit is also mentioned herein below:

W ?ée a?‘ﬁ RA_CRC, 1st Floor, Jeevan Seva Annexe
0 SB guﬂ;img, L‘I’(\’) Ctor'r\lnple);), 5%0%%3d,
+ . Santacruz West, Mumbai-
State Bank of India pH. 022-26262365, 26262306, 9950935864
E AUCTION NOTICE OF VEHICLES ON‘AS IS WHERE IS’ & ‘AS IS WHAT IS BASIS’
The undernoted cars seized by the Bank are for sale on ‘As is where is’ &amp; ‘As

is what is’ basis, details of which are as under:

Name Of Car No. Minimum| Earnest Address For
Borrower Make/Model | Reserve |Money 10% Car Inspection
Mr. Laxman|MH 01 DE 4217|Rs.1.50( Rs. Kelvin Warehousing 90 feet Road

Nissan Datsun |Lakh 15000/-

Redi Go

Jaigade Behind GP Parsik Bank, Opp.
Ashirvad Bunglow, Kalwa,

(Make 2018) Khargaon, Thane West Pin 400605
No RC Available Contact person: 9920250317

This is also a notice to the above named borrowers about holding of the sale,
in case the secured debt (vehicle) referred herein remained unpaid in full.
Terms and conditions:

1. Interested parties can inspect the vehicle at the venue mentioned above any day
from 11:00 AM to 04:00 PM from the date of publication of this notice up to
20/02/2024 and deposit bid amount through online portal E-bikray (www.ibapi.in).

2. No bid will be accepted below the reserve price.

3. The bids will be opened on 21/02/2024 at 10:00 AM to 03:00 PM on the
portal www.ibapi.in, www.mstcecommerce.com. Bidders can increase their
bid amount after opening of the tenders on the website.

4. The successful bidder will have to pay the balance amount within 3 days from
the date of auction, failing which the EMD amount will be forfeited.

5. Authorized officer has absolute right to accept or reject the bids or
adjourn/postpone/cancel the sale without assigning any reasons thereof. Other
terms and conditions apply.
Place: Mumbai, Date: 13/02/2024

Authorized Officer, SBI, RACPC, Santacruz

MAHARASHTRA INDUSTRIAL
DEVELOPMENT CORPORATION
(A Government of Maharashtra Undertaking)
E Tender Notice No. 141/2023-2024 (Mumbai)

E Tenders are invited for below work from registered
contractors.

Sr. Name of Work Estimated Cost
No.
1. |Kudal Industrial Area... Construction g

of cement concrete approach road
and street lights.

17,82,31,196.00

The blank tender forms for above work available from
21/02/2023 to 06/03/2024 on MIDC’s Website
http://www.midcindia.org.

Interested agencies may upload their queries before
26/02/2024 on website of MIDC. Answers to the queries /
MIDC Clarification will be available from 29/02/2024 on
Website of MIDC.

Borrower(s) / Demand Notice Description of the Reserve Price, Date and
Guarantor(s) / Loan |Date and Amount | Inmovable property | EMD & Last Date of time of
Account Submission of EMD E-Auction
LAN: LXASA00316- 08-08-2023 Flat  No-603,  6thf Reserve Price: Date:
170029388 For Floor, Buld No-2 Tulip | Rs.1800000/-(Eighteen 05-03-2024
Branch: ASANGAON Rs: 2041282/- |Building, In Krishna Lakh Only) 11:00 Am to
Borrower: (Rupees Twenty | Highlands Bhopar, [ EMD: Rs. 180000/-(One | 11:30 Pm (with
SHANMUGAM Lac Forty One |Nr Lodha Heritage, | | akh Eighty Thousand unlimited
MURUGAN PILLAI Thousand Two |Survey No 35, Hissa Only) extensions of 5
Co-Borrower: Hundred Eighty | No 1,Dombivali, minute each)
KARTHIK Two Only)  |Thane, Maharashtra| _Last date of EMD
SHANMUGAM PILLAI 421201 Deposit:04-03-2024

1.

Terms and Conditions of E- Auction:
The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set
out therein. Bidders may visit to the Web Portal: https://BestAuctionDeal.com of our e-Auction Service Provider, M/s.
GlobeTech Infosystems Private Limited for bidding information & support, the details of the secured asset put up for
e-Auction and the Bid Form which will be submitted online. The interested buyers may go through the auction terms
& conditions and process on the same portal and may contact to Chetan Patil - 9372705543 details available in the
above mentioned Web Portal and may contact their Centralised Help Desk: +91 98100 89933, +91 124 44 70 855,

E-mail ID: Care@BestAuctionDeal.com
Place : Asangaon
Date : 14.02.2024

Sd/-
Authorized Officer
(Motilal Oswal Home Finance Limited)

PEGASUS ASSETS RECONSTRUCTION PRIVATE LIMITED

55-56, 5th Floor, Free Press House, Nariman Point,

Mumbai - 400 021. Phone No : 022 - 6188 4700
Email : sys@pegasus-arc.com URL : www.pegasus-arc.com

PUBLIC NOTICE FOR SALE BY E-AUCTION
Sale of Inmovable Properties under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with Rule 6(2), Rules 8 and
Rule 9 of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the below mentioned
Borrower(s), Co-Borrower(s), Mortgagor(s) and Guarantor(s) that the below described movable
and immovable property mortgaged/charged to the Secured Creditor, Pegasus Assets
Reconstruction Private Limited acting in its capacity as Trustee of Pegasus Group Thirty Two
Trust | (Pegasus), having been assigned the debts of the below mentioned Borrower along with
underlying securities interest by Abhyudaya Co-Operative Bank Ltd. vide Assignment Agreement
dated 30th June, 2017 under the provisions of the SARFAESI Act, 2002, are being sold under the
provisions of SARFAESI Act and Rules thereunder on “As is where is”, “As is what is”, and
“Whatever there is” basis along with all known and unknown liabilities on 01/03/2024.
In view of the aforesaid Assignment Agreement, Office of the Official Liquidator, High Court, Bombay
pursuant to Hon'ble Bombay High Court's Order dated 04/06/2018 passed in Company Application
No. 688/2017 handed over the Physical Possession of the below mentioned mortgaged property to
the Authorized Officer of the Pegasus Assets Reconstruction Pvt. Ltd. on 14/09/2018.
The details of Auction are as follows:

1. M/s. Pinnacle Infrastructure International Pvt. Ltd.

(Alc. In Liquidation) (Borrower)

2. Mrs. Manju Narinder Tandon

Director of M/s. Pinnacle Infrastructure International Pvt.

Ltd. (In Liquidation)

3. Mr. Pawan Mukesh Kaher

Managing Director of M/s. Pinnacle Infrastructure
International Pvt. Ltd. (In Liquidation)

4. Mrs. Devyani Pawan Kaher

Rs.28,85,82,533.09 (Rupees Twenty Eight Crores Eighty Five Lakhs
Eighty Two Thousand Five Hundred Thirty-Three and Paise Nine
Only) as on 28/02/2013 as per notice under section 13 (2) of SAR-
FAESI Act (Rs. 129,09,31,998.35 ( Rupees One Hundred and Twenty
Nine Crores Nine Lakhs Thirty One Thousand Nine Hundred Ninty
Eight and Paise Thirty Five Only) as on 31/01/2024 plus interest at
the contractual rate and costs, charges and expenses thereon fill the
date of payment and realization.

Property Owned and Mortgaged by: M/s. Pinnacle Infrastructure
International Pvt. Ltd. Lot 1: All piece and parcel of Land being Survey No.
42 (PT), 46 (PT), 60, 61/1, 61/2, 64/1,65/1, 65/2A, admn. 203869 sq. mtrs.
with all Buildings and structures thereon situated at Village-Patagaon,
Murbad-Karjat Road, Taluka-Murbad, Dist-Thane, Maharashtra. Lot 2: All
the structures constructed/attached to the Earth or permanently fastened
to anything attached to the earth at the aforementioned site and more par-
ticularly described as under: Shed A (Admeasuring 4600 sq. mtrs.)
Description - Structure: Members like I-Beam columns supported / erect-
ed on concrete foundation, BB masonry walls on side up to certain height
there after aluminum sheet cladding up to the roofing on all sides support-
ed on steel members, WINDOW: Aluminium Sliding Window, WIRING:
Industrial Pipe Wiring. Shed B (Admeasuring 270 sq. mtrs.) Description
- Structure: Members like I-Beam columns supported / erected on con-
crete foundation, BB masonry walls on side up to certain height, thereafter
aluminum sheet cladding up to the roofing on all sides supported on steel
members, DOOR: MS Rolling Shutters, WINDOW: Aluminum Sliding
Window, WIRING: Industrial Pipe Wiring.

Asset ID: 200007892499

Security Interest ID: 400007902579

Lot 1- Rs. 25,79,17,000/- (Rupees Twenty Five Crores Seventy
Nine Lakhs Seventeen Thousand Only)

Lot 2- Rs. 78,30,000/- (Rupees Seventy Eight Lakhs Thirty
Thousand Only)*

Lot 1- Rs. 2,57,91,700/- (Rupees Two Crores Fifty Seven Lakhs

Name of the Borrower(s),
Co-Borrower(s),
Mortgagor(s) and
Guarantor(s):

Outstanding Dues for
which the secured assets
are being sold:

Details of Secured Asset
being Immovable Property
which is being sold

CERSAI ID:

Reserve Price below which
the Secured Asset will not
be sold (in Rs.):

Earnest Money Deposit

(EMD): Ninety One Thousand Seven Hundred Only)
Lot 2- Rs. 7,83,000/- (Rupees Seven Lakhs Eighty Three Thousand
Only)
Claims, if any, which have |1) Arrears of Land Revenue- Rs.22,15,775)- as per letter dated
been put forward against  |17/03/2018

the property and any other
dues known to Secured
creditor and value
Inspection of Properties:

2) Arrears of payment of Rs. 9,89,025/- towards “Gharpatti” as|
per letter dated 26/10/2020

From 20/02/2024 to 29/02/2024 between 12.00 pm to 03.00 pm
with prior appoi
Mr. Siddhesh Pawar- 9029687504

Contact Person and Phone

No: Mr. Rohan Kadam- 9167981607

Last date for submission |29/02/2024 till 5.00 PM

of Bid:

Time and Venue of Bid E-Auction/Bidding through website (https://sarfaesi.auction-
Opening: tiger.net) on 01/03/2024 from 11.00 am to 1.00 pm

(*) Exclusive of applicable GST/VAT
This publication is also a fifteen (15) days’ notice to the aforementioned Borrowers/Co-
Borrowers/Mortgagors under Rules 6(2), 8 & 9 of the Security Interest (Enforcement) Rules, 2002.
For detailed terms & conditions of the sale, please refer to the link provided in Secured Creditor
website i.e. http:/lwww.peg t tion.html for detailed terms & condi-
tions of e-auction/sale of respective property and other details before submitting their bids for tak-
ing part in the e-auction. Bidders may also visit the website https:/sarfaesi.auctiontiger.net or con-
tact service provider M/s. E Pro t Technologies Ltd. Auction Tiger, Bidder Support:
079-68136805/68136837, Mr. Ramprasad- Mo.: +91 9978591888 & 8000023297, Email: ram-
prasad@ .net & support@auctionti

net

AUTHORISED OFFICER
Pegasus Assets Reconstruction Private Limited
(Trustee of Pegasus Group Thirty Two Trust I)

Place: Murbad, Thane
Date: 14.02.2024
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CHANGE OF NAME

|, KADAM PRAVIN NAMDEO ARMY NO.
1588175F RANK NK R/0 VILLAGE
RAVATALI, POST. VINHERE, TEH.
MAHAD, DIST. RAIGAD,
MAHARASHTRA - 402307 CHANGE MY
WIFE'S NAME FROM PRATHIKSHA
TO PRATIKSHA PRAVIN KADAM

VIDE AFFIDAVIT NO.
2352041851268600200348  DATED
16/01/2024. CL-401 A

I, RANE MANGESH BALAJI ARMY NO.
6490979P RANK SEP R/0 NATE, POST.
NATE, TEH. MAHAD, DIST. RAIGAD,
MAHARASHTRA - 402305 CHANGE MY
WIFE'S NAME VIDYA TO VIDYA
MANGESH RANE AND HER DATE
OF BIRTH 04/06/2000 IS WRONG.
MY WIFE'S CORRECT DATE OF BIRTH
IS 04/06/1982 VIDE  AFFIDAVIT
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